" Statement Regarding Commercial Courts Cases Of Hazaribagh Judgeship

No. of cases No. of cases Total cases No. of cases
pending (on the in.sti wted pending in the dispose d Average No.
1st day of N court (on the : of days taken
Sl. No. Name of the Court {(during the (during the .
monthof | — oo last day of the month as per | © decide the
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2 3 4 5 6 7
Sri Onkar Nath Choudhary,
District & Addl. Session
Judge-1- cum FTC for Rape v 0 v 0 3
Cases-cum-Commercial
‘Court- cum- Spl. Court
VI.P./M.L.A.
Miss Avanika Gautam,
ACJIM cum Senior Civil
Judge— I cum Commercial 9 0 4 5 )
court (under District Level)
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